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the country. The National Human Rights Commission (NHRC) has repeatedly pointed
to the increased number of custodial deaths taking place in the country, mainly in the
States of Uttar Pradesh, Bihar, Maharashira and West Bengal. The figures that the
NHRC brings out do not tafce into account the many cases that go unreported every year
dueto fear of persecution.

Unfortunately, the NHRC does not have the direct authority to take action and can
only make recommendations to improve the situation. More often than not, since they are
not obligatory, these fall on deaf ears, with the result that policemen accused of maltreatment
rarely face criminal charges, let alone any from of punishment.

The tendency of the police to take recourse to custodial violence actually inhibits the use of
forensic procedures in investigation, thus enabling the guilty to often walk free because
they almost always claim that their confessions were obtained through torture. It is
high time that the Govemment empowered an independent committee, as the Supreme Court
has laid out, to investigate and prosecute those accused of police afrocities, It is only through
continuous monitoring of their activities that the police can be made to realise that the
authority given to them to prevent crime does not give them unrestricted right to break the
law themselves. | would urge the Central and State Governments to take necessary
preventive and punitive steps to stop such horrid state of affairs.
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